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1.

This Original Application has been registered under Section 14 and 15 of National
Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010’) on a letter petition
dated 10.04.2023 sent by Dr Safdar Ali Khan,S/o Murtja Ali Khan, R/o Village Karsana,
Tehsil Shavar, PS Amapur, District Kasganj.

Grievance raised in the application is that there is a brick kiln namely ASG Ent Udhyog,
Village Karsana, Tehsil Shavar, District Kasganj which was running illegally and closed
vide order dated 05.04.2022 but despite the said closure, in utter violation of closure
order, the same is continuously being operated by brick kiln owner Tausif Raja S/o
Shakeel Ur Rehman. :

In our view, the issue raised in this application can at the first instance, be looked into
by concerned local authorities, for the purpose whereof, we constitute a joint committee
comprising State PCB and District Magistrate, Kasganj who shall look into the matter,
visit the site, collect relevant information and if finds violation, would take appropriate
remedial action including, preventive and punitive action (including, assessment of
environmental compensation) in accordance with law within two months.

Nodal agency will be State PCB for coordination and compliance.

With above direction, application.s disposed of. _

A copy of this order along with a copy of complaint be forwarded to State PCB and
District Magistrate, Kasganj by email for compliance.
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il This Original Application has been registered under Section 14 and 15 of

National Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act,

2010’) on a letter petition dated 10.04.2023 sent by Dr Safdar Ali Khan,S/o

Murtja Ali Khan, R/o Village Karsana, Tehsil Shavar, PS Amapur, District

Kasganj. S

2 Grievance raised in the application is that there is a brick kiin namely ASG
Ent Udhyog, Village Karsana, Tehsil Shavar, District Kasganj which was
runnmg lllegally and closed vide order dated 05“0ﬂ2r022_-but despite the
said closure, in utter violation of closure order, the same is continuously
being operated by brick kiln owner Tausif Raja S/o Shakeel Ur Rehman.

3 In our view, the issue raised in this apphcat:on can at the first instance, be
looked into by concerned local authorities, for the purpose whereof, we
constitute a joint committee comprising State PCB and District iviagistrate,
Kasganj who shall look into the matter, visit the site, collect relevant
informatiO{) and if finds violation, would take appropriate remedial action
including, p:r‘;e\')entive and punitive action (including, assessment of

environmental compensation) in accordance with law within two months.

4, Nodal agéncy will be State PCB for coordination and compliance.
5. With'abové“direction, application is disposed of.
6. A copy of this order along with a copy of complaint be forwarded to State

PCB and District Magistrate, Kasganj by email for compliance.
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1. This Original Application has been registered under Section 14 and 15 of National Green
Tribunal Act, 201b:(he‘reinaftervreferred to as ‘NGT Act, 2010’) on a letter petition dated
10.04.2023 sent by Dr Safdar Ali Khan,S/o Murtja Al Khan, R/o Village Karsana, Tehsi|
Shavar, PS Amapur, District Kasganj.

2. Grievance raised in the application is that there is a brick kiln namely ASG Ent Udhyog,
Village Karsana, Tehsil Shavar, District Kasganj which was running illegally and closad
vide order dated»05.04.2022'but despite the said closure, in utter viciation of closure
order, the same is continuously being operated by brick kiln owner Tausif Raja S/o
Shakeel Ur Rehman. _

3 In our view, the issue raised in this application can at the first instance, be looked into
by concerned local authorities, for the purpose whereof, we constitute a joint commit-
tee comprising State PCB and District Magistrate, Kasganj who shall iook into the mat-
ter, visit the site, collect relevant information and if finds violation, would take appro-
priate remedial actiovn.includ.ing,.preventive and punitive action (including, assess-
ment of environmen.tal'compensation) in accordance with law within two months.

4. Nodal aéency will be State PCB for coordination and c6;npﬁ.;ance.

5. With above direction, application is disposed of, ;

A copy of this order along with a copy of complaint be forwarded to State PCB and
District Magistfate, Kasganj by email for compliance.
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Government of India
Form GST REG-06
[See Rule 10(1)]

Registration Certificate

R

Registration Nuntber : 09CNNPR7827J1Z22

1. |Legal Name

TAUSIF RAZA

o

Trade Name, if any

'IM/S A. S. G.ENT UDYOG

3 Constitution of Business

" | Proprietorship

4. |Address of Principal Place of
Business

., VILLAGE KARSANA, AMANPUR, SAHA WAR, KASGANJ,
Kanshiramnagar, Uttar Pradesh, 207241

5, Date of Liability

0. Period of Validity

From

05/10/2021

To

Not Applicable

7. |Type of Registration

£}

Régu]ar

8. Particulars of Approving Authority Centre

Signature
Signature Not;\/‘jﬂ‘ﬂ d :
_ Digitally signed by D& GOODS AND
. SERVICES TAX NETWORK(4)
Date: 2021.10.05-42:16:11 IST
Naime Hari Dutt Upreti
Designation Superintendent

Jurisdictional Office

Kashiram Nagar Sector-1

9. Date ofissue of Certificate

05/10/2021

Note: The registration certificate is required to be prominently displayed at all places of business in the State.

This is a system generated digitally signed Registration Certificate issued based on the appréﬁal of application granted on 05/10/2021 by

the jurisdictional authority.



WUHY T
GSTIN 09CNNPR782771Z2
Legal Name TAUSIF RAZA

Trade Name, if any

Details of Additional Places of Business

Total Number of)—\dditional Places. c;f Business‘i'n'

c

S

M/S A.S. G. ENT UDYOG

‘the State

0

Alli

15
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GSTIN
Legal Name

Trade Name, if any

Details of Proprietor

L~

09CNNPR7827J1Z2
TAUSIF RAZA

M/S A. S. G. ENT UDYOG

Name SHe

Designation/Status

Resident of State

-

Annexﬂk‘@

TAUSIF RAZA
Proprietor

Uttar Pradesh
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Latitude: 27740216

Longitude: 78.701396

Altitude: 112.8429 m _ :
Accuracy: 6.9 m ‘

Time: 07-08-2023 13:09

Note: ASG Amapur road kashgan;
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vernment of India
GST REG-06
[See Rule 10(1)] -

Régiistrétion Certificate

Registration Number : 09CNNPR7827J1Z2

1. |Legal Name

|TAUSIF RAZA

2. |Trade Name, if any

‘|M/S A. S. G.'ENT UDYOG

3. Constitution of Business

beprietorship :

4. |Address of Principal Place of

|, VILLAGE KARSANA, AMANPUR, SAHAWAR, KASGANJ,

Business Kanshiramnagar, Uttar Pradesh, 207241
e
5. Date of Liability
6. |Period of Validity From 05/10/2021 |To Not Applicable
7. |Type of Registration Regular

8. |Particulars of Approving Authority |Centre

Signature

Signature Not Veiified .
_ Digitally signed’ GOODS AND
. SERVICES TAX NETWORK(4)
Date: 2021.10.05412:16:11I1ST
Name Hari Dutt Upreti
| Designation Superintendent

Jurisdictional Ofﬁce

Kashiram Nagar Sector-1

9. Date of.issue of Certificate

05/10/2021

Note: The registration certificate is required to be prominenﬂy displayed at all places of business in the State.

'

This is a system generated digitally signed Registration Certificate issued based on the appri)ilal of application granted on 05/10/2021 by

the jurisdictional authority.
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GSTIN

Legal Name

Trade Name, if any v

Details of Additional Places of Business

Total Number of Additional Places of 'Busin’eésu'_ain‘:-‘.the State 0

E—d



Anng;?6

GSTIN

M egal Name

Trade Name, if any

Details of Proprietor

Name TAUSIF RAZA

1
Designation/Status Proprietor
Resident of State ... Uttar Pradesh
A g



